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Year Target fixed (RE) Target achieved
2010-11 5.1 4.8
2011-12 5.9 5.7
2012-13 5.2 4.9

(¢)  The fiscal deficit target fixed in BE 2013-14 was Rs. 5,42.499 crore (4.8%
of GDP), against which fiscal deficit achieved upto October 2013 is Rs. 4,57.886
crore or 84.4% of BE.

Ghost beneficiaries of welfare schemes

518. SHRINANDI YELLAIAH : Will the Minister of FINANCE be pleased
to state:

(@)  whether it is a fact that ICICI Lombard India’s largest Private Sector
Insurance Company created ghost beneficiaries under various welfare schemes of the
Textile Ministry, the Rashtriva Swasthya Bima Yojana (RSBY) and the Weather Based
Crop Insurance Scheme (WBCIS) of the Agriculture Ministry, by which this Private
Insurance Company has manipulated loss of several crores of rupees to the Union
Ministries through the use of fake utilization certificates; and

(b)  what is the actual financial loss to the Union Government through such
manipulations; company-wise, State-wise and District-wise, and measures undertaken
to recover such losses and the amounts recovered District-wise and the remedial
measures adopted?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRINAMO
NARAIN MEENA) : (a) and (b) As per Ministry of Textiles, there is no established
case of ghost beneficiaries under Handloom Weavers Comprehensive Welfare Scheme
(Health Insurance Scheme). Further, Ministry of Agriculture has informed that based
on a complaint regarding disbursement of insurance claims by ICICI Lombard, they
had requested the State Government of Rajasthan and ICICI Lombard to enquire into
the complaint and send a report to them. The State Government, got the physical
verification of insurance beneficiaries done and informed that out of 8272 farmers,
5509 were found correct and 381 were found to have not insured their crops and 2181
farmers were not found at the time of physical verification.

The State Government, and ICICI Lombard have been directed by the Ministry
of Agriculture to fix the responsibility of the persons for insuring 381 farmers who
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have not insured their crops and ICICI Lombard was directed to return the premium
subsidy of these 381 farmers.

Loans given by NABARD to improve water resources

519. SHRIMATI VASANTHI STANLEY : Will the Minister of FINANCE be
pleased to state:

(a) theloan facilities provided by the National Bank for Agricultural and Rural
Development (NABARD) to the State Governments to improve water resources;

(b) the details of the loan given to each State; and
(¢)  what are the outstanding amount of repayment among each State?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRINAMO
NARAIN MEENA) : (a) NABARD provides loans to State Governments under Rural
Infrastructure Development Fund (RIDF) to improve water resources for construction
of infrastructure under various activities viz. Minor/Major/Medium Irrigation Projects,
Watershed Development and Community [rrigation Wells for the village as a whole.

(b)and (¢) The State-wise details of loans provided under various activities for
irrigation purposes financed under RIDF are given in Statement-I (See below). The
State-wise outstanding against the loan disbursed under various activities of RIDF are
given in the Statement-11 (See below). Separate data for outstanding under loans provided
for improving water resources activities under RIDF is not maintained by NABARD.

Statement-1

State-wise list of loans given for irrigation purpose from 1995-96 to 2013-14
(upto 30 June, 2013)

(Rs. in crore)

Sl. No. State Sector Irrigation
1 2 3
1. Andhra Pradesh 3,095.38
2. Arunachal Pradesh 0.00
3. Assam 46.68
4. Bihar 565.00

5. Chhattisgarh 960.35




